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RAJYA SABHA 
Saturday, the 16th October, 1982/24i?i 

Asvina, 1904  (Saka) 
The House met at eleven of the clock, Mr. 

Deputy Chairman in the Chair. 

PAPERS LAID ON THE TABLE 

The   Assam   Passengers   and   Goods 
Taxation   (Amendment)   Rules,   1980 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
.PATTABHI RAMA RAO): Mr. Deputy 
Chairman, I beg to lay on the Table, under sub-
seetion (3) of section 28 of the Assam 
Passengers and Goods Taxation Act, 1962 read 
with sub-clause (iv) of clause (c) of the 
Proclamation, dated the 19th March, 1962, 
issued by the President in relation to the State 
of Assam, a copy (in English and Hindi) of the 
Government of Assam Notification No. FTX. 
43/79/45, dated the 6th October, 1980, 
publishing the Assam Passengers and Goods 
Taxation (Amendment) Rules, 1980, together 
with a statement giving reasons for the delay in 
laying the notification. (Place in Library. See 
No. LT-5'501/82]. 

MR. DEPUTY CHAIRMAN: Mr. Jaswant 
Singh. Not here. Shri Gopalsamy. Not here. 
Shri Rameshwar Singh. Not here, Yes, Shri 
Yogendra Sharma. 
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